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As INTRODUCED ™ Lok Samiia

| 7 MAR 2005

Bill No. 44 of 2005

THE APPROPRIATION (VOTE ON ACCOUNT) BILL, 2005
A
BILL

to provide for the withdrawal of certain sums from and out of the Consolidated Fund
af India for the services of a part of the financial year 2005-06.

BE it enacted by Parliament in the Fifty-sixth Year of the Republic of India as
follows:—

1. This Act may be called the Appropriation (Vote on Account) Act, 2003,

2. From and out of the Consolidated Fund of India there may be withdrawn sums
not exceeding those specified in column 3 of the Schedule amounting in the aggregate to
the sum of two lakh six thousand eight hundred eighty-three crores and five lakh rupees
towards defraying the several charges which will come in course of payment during the
financial year 2005-06,

3. The sums authorised to be withdrawn from and out of the Consolidated Fund by
this Act shall be appropriated for the services and purposes expressed in the Schedule in
relation to the said year.

4. Reference to the Ministries or Department®in the Schedule are to such Minis-
tries or Depariments as existing immediately before 15th December, 2004 and shall on or
after that date be construed as references to the appropriate Ministries or Departments
as constituted from time to time.
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THE SCHEDULE

(See sections 2, 3 and 4)

1 2 3
Mo. of Services and purposes Sums not exceeding
Vote Voted by Charged on the Total
Parliameni Consolidated Fund
Rs. Ra. Rs.
1 Department of Agricultore and Cooperation.... Revenue 957.53,00,000 957,51,00,000
Capital T72,16,00,000 70,99, 00,000 143,15,00,000
2 Depantment of ﬁg‘rtﬁﬂllurﬂ! Rescarch and
EICAIION. .. o crevwrdemonanrmrs premmssimasssssasiirns Revenue 315,33,00,000 315,33,00,000
3 Department of Animal Husbandry and
DRITYIR. .. covoicasen irmiion oo sbrminas et s amasr i Revenue 150,91,00,000 150,91,00,000
Capital 3,37,00,000 " 3,37,00.000
4 Ministry of Agro znd Rural Industries........-«— Revenue 157,47,00,000 157,47,00,000
Capital 30,00,000 30,000,000
5 ALOMIEE EIETEY. .. csimrma s s oo s e s i Revenue 306, 16,00,000 3.00,000 306,19,00,000
Capital 2%3,37,00,000 104,00, 000 284,45.00,000
3 Moelear Power Shemies. ..o Revenue L1 1.89,00,000 111,89,00,000
Capital 407,13,00,000 407,33,00,000
T Depantment of Chemlcals and Petrochemicals  Revenue 274,80,00,000 274,80,00,000
Capital 27.41,00,000 27.41,00,000
B Department of Fertilisers... oo Revenue #227,80,00,000 6227,80,00,000
Capital 19,83,00,000 19.83,00,000
9 Ministry of Civil AVEREION, o vescaiiinsesemiare e REVEAUE 44,76,00,000 44,76,00,000
Capital 60,83,00,000 &0,83,00,000
10 MIRSITY OFT08L v v ss i st bom s Revenue 32,01,00,000 32.01.00.000
Capital 4,17.00,000 s 4,17,00,000
i1 Ministry 0f MINES. .. oo e it e Hevenue 66,77,00,000 2.00,000 f6,79,00,000
Capital 6, 86,00,000 6,86,00,000
12 Department of COHMMETTE. o e Revenue 377,78,00,000 2,00.000 377,80,00,000
Capital 101,00,00,000 101,00,00,000
13 Department of Industrial Policy and Revenue 102,38,00,000 - 102,36,00,000
Promobiom. .o e ereees rn R Capitel |, 0,00,000 1,00,00,000
14 Department 0F POSS. ..o vt o Revenue 1051,83,00,000 1051,83,00,000
Capital 205,80,00,000 205,80,00,000
15 Depariment of TelecommuniCRIEONS . .. .\o oo vi-es Revenue 1000 ,00,00,000 100G6,00,00,000
Capital 33,71.00,000 33,71,00,000
16 Depariment of Information Technology.......... Revenue 146,13,00,000 146,13,00,000
Capital 15,17,00,000 15,17,00,000
17 Ministry of Company Affairs.. ... it Revonas 18,90,00,000 18,90,00,000
Capital 48,00,000 48,00,000
18 Depariment of Consumer AFFairs. e, REVEOUE 22,00,00,000 22.00.00,000
Capital 1,59,00,000 1,59,00,000
19 Department of Food and Public Distribution... Revenue 445%,67,00,000 4459,67,00,000
Capital &0,01,00,000 &0,01,00,000
20 Ministry BFCUIUIE . oo i Revenue 133,91,00,000 133,91,00,000
Cupital 10,30,00,000 10,30,00,000
21 Ministry of Defence. ..o iine s Revenue 1147,66,00,000 4,00, 000 1147,70,00,000
Caopital £8,20,00,000 §8.20,00,000
22 Defenoe PEMSIONS. . 10t eeemsiei nassss sssannarmssssar Revenue 2075,29,00,000 4,000,000 2075,33,00,000
23 Defence Servioes — AT .. oo snnagscsnans e Revenue 5347,40,00,000 2.39.00.600 £349,7%,00,000
24 Defence Services — NEVY. e e Revenue 1017,43,00,000 22,00,000 1017,65,00,000
13 Defenice Services — Air Force. .. Revenue 1531,91,00,000 20,00,000 1532, 11,00,000
16 Defence Ordnance Factorics... Revenue 1158,24,00,000 20,010,041 1158,44,00,000
27 Defence Services — Rﬁ:an:h u.nd l:h:vulupment Revenue 470,71,00,000 4,600,600 470,75,00,000
18 Capital Outlsy on Defence Services.. Capital §726,71,00,000 2,48 00,000 §729,19,00,000
29 Ministry of Development of North Eustern
e T e Revenus 173,36,00,000 173,36,00,000
Capital 9.76,00.000 | 9.76,00,000
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1 2 3
Mao. of Services and purposes Sums not exceeding
Vote Voted by Charged on the Total
Parliament Consalidated Fund
Hs. Rs, Rs,
0 Ministry of Environment and Forests............ Revenue 223,71,00,000 223,71,00,000
Capital 1,82,00,000 . 1,82,00,000
i1 Ministry of External Affairs. .. .............  REvenme BRI 29 00,000 100,000 883.30,00,000
Capital 144 87,000,000 144, 87,00,000
3 Depantment of Economic Affais.,...,..........., Revenue 550,59,00,000 S550,59,00,000
Capital 350,83,00,000 350,%3,00,000
i3 Currency, Comnage and Stamps.., ..o Revenue 186,82.00,000 900,000 186,91,00,000
Capital 50,74,00,000 50,74,00,000
i4 Payments to Financial Institutions... . .......... Revenue 4704 1,00 000 470,41,00 000
Capital 164 67 00,000 164,67,00,000
CHARGED. — Inlerest Pavmenis. ., . .. ... ... Revenue 22007, 48,00,000 22907 48,000,000
36 Transfers to Siate and Union territory
Governmenis, .. ... . Revenue A007.56,00,000 43124000 000 9319,94 00,000
Capital i 166,67.00,000 166,67,00,000
37 Loans 1o Government Servants, ele., ............ Capital 70, 16,000,000 79,1600 000
CHanoen, — Repavment of Dbt . . Capital 100246 18.00,000 100246, 18,00 000
39 Department of Expenditure ...............coo. Revenue 464,00 000 u 4,64 00 000
40 Pensions .. ’ i Revenue 984 53,00,000 297,600,000 987.50,00,000
41 Indian Auﬂlt :md anuums Dcpnrtmcnt Revenue 195,08,00,000 &.01.00,000 201,009,00,000
Capital 1,33,00,000 1,33,00,000
42 Bepartment of REVENUE ..o evinvnineiieee REVENEE 154,04 00,000 154,04,00,000
Capital B8, 00,000 84,000,000
43 T R TR -1 -1 12 -1 {111 - 194,33,00,000 194,33,00,000
Capital 14.00,00.000 o 14,00,00,000
44 oot Talies: o o c i Revenue 243,11,00,000 17,00 600 243 28,00,000
Capital 31,45,00,000 31,45,00,000
45 Department of Disinvestment .......ov e vene., REVEDUE 112,00 000 1,12.00,000
46 Ministry of Food Processing Industries ........ Revenue 31,09,00,000 31,00 .00,000
47 Department of Heéalth ..o vaiveiees. REVEDRE 641,24 00, 000 64 1,24,00,000
Capital 67,73,00,000 67,73,00,000
48 Department of Ayurveda, Yoga and Maturopathy,
Unani, Siddha and Homoeopathy (AYUSH)  Revenue 67.33,00,000 67.33,00.000
Capital 33,000,000 33,00,000
49 Department of Family Welfare ., .00 Revenue 1294 84,00,000 1294 84,00,000
50 Department of Heavy Industry ... .......oooooo.. Revenue 51,47,00,000 51,47,00,000
Capital 93,38,00,000 93.38.00,000
51 Department of Public Enterprises .. .......... Revenue 5,49,00,000 5,49,00,000
52 Ministry of Home Affairs .........ooivicvieeane. Revenue 151,16,00,000 1,08, 600 151,17,00,000
Capital 6,57,00,000 6,57,00,000
51 CBHINEL oot soresreerener e ey REVEDEE 31,23,00,000 1.60,000 31,24,00,000
Capital 50,00,000 50,00,000
54 POUCE ... .veeeeei v et vt s it ecnan s Revenue 2122,58,00,000 53,00.000 2123,11,00,000
Capital 354,10,00,000 2.89.60,000 356,99,00,000
35 Other Expenditure of the Mm:su}' of
Home Affairs. .. — - .. Revenue 1845000000 184,50,00,000
56 Trunsfers to Umun I:rrltur}'
GOVEITUMIENLS (.o oo viiner e s ot werens ser s eee REVETILE 127,68,00,000 127,68,00,000
Capital 12,00,00,000 12,00,00,000
57 Department of Elementary Education
A0 LEEMBEY ..saes e v v e i e e e e Revenue 4794 B4 00,000 4794 ,84,00,000
58 Department of Secondary Education and
Higher EQucation ..o i ievenes Revenue 952,93 00,000 962,93,00,000
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I 2 3
Mo, of Services and purposes Sums nol eéxcecding
Yole Voted by Charged on the Total
Parliament Consolidated Fund
Rs. s Hs.
59 Department of Women znd
Child Development... - trerely Revenue 1194,36,00,000 1194 _36,00,000
il Ministry of lnfnrmnlmn and Emadcaslmg ...... Revenue 221,51,00,000 I, o0, 0 221,52,00.000
Capital 45 66,00,000 45 66,00,000
61 Ministry of Labour and Employment ... Revenue 214,72,00,000 214,72.00,000
62 Elcction COMMESSION oo e min s Revenue 1,98,00,000 I,58,00,000
63 Lawand JUSTER . oo e it ia e s das g smessas Revenue 50,32,00,000 50,32,00,000
Capital 17,00,000 : £7,00,000
Cusnoen. — Supreme Courl of fndia . Revenue £, 38 00,000 38,00, 000
65 Ministry of Non-Conventional Energy
IS . oy wan i s romi s mRf o ag PR E Revenue §9,22,00,000 £9,22,00,000
Capital I 1,68,00,000 11,68,00,000
fh Ministry of Overscas Indian AMTRIrs .o Revenue 7,08,00,000 7,08,00,000
Capital 50,00,000 50,00,000
a7 Ministry of Panchayati Raj ..o Revenue 8,41,00,000 #,41,00,000
68 Department of Ocean Development ., Revenue 71.11,00,000 T4,11,00,000
69 Ministry of Parliamentery Affairs - Revenue GR 00 0040 8. 00,000
70 Ministry of Personnel, Public ﬁn:vnm.n:t:
and Pensions .. Revenoe 42,34,00,000 1,24,00,000 43.55,00,000
Capital 3,53.00,000 i,50,00,000 §,03,00,000
71 Ministry of Petroleum and Natural Gas ... Revenoe 737,69,00,000 737.69,00,000
T Ministry of Flanning ... .......o Ciieeeeiieiin  REYCRAE 17,52,00,000 17,52,00,000
73 Ministry 0F POWET Lo s s Revenue 27%,42,00,000 275,42.00,000
Capital 442,00,00,000 442 ,00,00,000
Cranton, — Staff, Household and Allowances
af the Presidenl oo Revenue 2,59 00 (00 2 89,000,000
75 Lok Sabhia .. Revenue 34,33,00,000 5.00,000 14,1E,00,000
75 R.aJ}mSu.hha R A Revenue 15,62,00,000 4,00, 000 15,86,00,000
CHARGED. — Uman ."uﬁrrc Sepvice Commizsion  Revenue g.62,00,000 9,62,00,000
78 Gecretarial of the Vice-President ... i3 Revenue 3g,00,000 18,00,000
79 Department of Rural Dcvelnpmfm e REVERUE £743,16,00,000 2743,16,00,000
Capital 2,40,00,000 2.40,00.000
B0 Depariment of Land REsources ......cooeram e Hevenue 233,23,00,000 233,23,00 000
g1 Depariment of Drinking Water Supply e Hevenue 1900,23,00,000 1900,23,00,000
82 Depariment of Science znd Technology ..oooooons Hevenue 205,70,00,000 1,00, g 205,71,00,000
Capital 12,34,00,000 12,34,00,000
23 Department of Scicntific and Industrial
RESERTEH o 2o iioesiinerysnmisnas mabrs bara s sty Revenue 255,58,00,000 255,88,00,000
Capital 3,50,00,000 3,50,0:0,000
24 Department of Biotechnology ..o Revenue 73,10,00,000 73,10,00,000
g5 Department of SHIPPINE oorooe oo Revenue 111,78,00,000 111,78,00,000
Capital 50,58,00,000 50,58,00,000
13 Department of Road Transport and Highways,, Revenue 1408,61,00,000 §,00,000 1408,69,00,000
Capitel 1772,50,00,000 a8, 00,000 1773 ,48,00,000
87 Ministry of Small Scale Industries. ..o Revenue 73.68.00.000 73,68,00,000
Capial 3,03,00,000 3,03,00,000
BE Ministry of Social Justice and Empowerment.. Revenue 244,10,00,000 244,10,00,000
Capital 19,68,00,000 19,68,00,000
g9 Departmienl of SPACE oo Revenue 423,2%9,00,000 700, 000 423,36,00,000
Capital 101.32,00,000 &,00, 000 101,38,00,000
90 Ministry of Statistics and ngmmmc Revenue 137,85,00,000 337 85,00,000
Implementation ... Capital 3,71,00,000 1,71,00,000
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1 2 3
Mo, of Services and purposes Sums not exceeding
Vate ) Voted by Charged on the To1al
Parliament Conzolidated Fund
fis. Rs Rs
g1 Ministry oFSteel ..o e i e EVERILE 12,009 00,000 12,09,00,000
Capital 283,000,000 2,83,00,000
a2 Ministry of Textiles ..o immen  REVEDUE 256,99,00,000 a 256,99.00,000
Capital T8.26,00,000 13,090,000 TR 39 00,000
o3 Ministry of Towrism ... ... Revenue 56,49 00,000 56,49 00,000
Capital 81,54,00,000 £1.54,00,000
a4 Ministry of Trbal Affairs ..., Rewvenoe 16,19,00,000 229.43,00,000 245,62.00,000
Capital 6,00,00,000 6,00.00,000
95 Andaman and Nicobar Islands ... iens Heveénue 252, 10,000,000 252, 10,00,000
Capital 40,05,00,000 40,08,00,000
96 Chandigath ... .o....ooooiiriioiiii i, Revenue 169,75,00,000 5.41.00,000 175,16,00,000
Capital 22.42.00,000 900,000 22,51,00,000
97 Dadrs and Nagar Haveli ............... Revenue 79,35,00,000 7%.35,00,000
Capital 6,57,00,000 6,57,00,000
98 IO B T oo b S Revenue 42 98,00,000 42 9&,00,000
Capital 6, 50,00, 000 6,50, 00, 000
o9 Lakshadweep ... oo e i Revenue 36,77.00.000 36,77,00,000
Capital §,73,00,000 o 8,73,00.000
100 Department of Urban Development ... ... Revenue 67,34 00,000 4,042,080 000 171,46,00,000
Capital G627 .06,00,000 1R300 0on 628.99.00,000
101 RO TS s s s s e e e Revenue 119, 71,00.000 17,00, 000 19,88 00,000
Capital 39 57.00.,000 {700, 000 39, 74,000,000
102 Stationery and PRRUOE ...ocovve e e REVERUE 25.25.00,000 252500000
Capital 6,00, 000 6.00,000
103 Minisiry of Urban Employment
and Poverty Alleviation ............oo oo Revenue B4,40,00,000 B 40,000,000
) Capital 94,00,000 94 00,000
104 Ministry of Water Resources .................... Revenue 139,26 00,000 139.26,00,000
Capital 10,06, 00,000 6300000 10, 64,00,000
105 Ministry of Youth Affairs and Sports ............ Revenue 73.56.00,000 T3.536,00,000
Capital 1,36,00,000 1,36,00,000
TOTAL - civdishbrsbesrines THEDG, 00,00,000 | F27988, 15, 00,000 206883 ,05,00,000




STATEMENT OF OBJECTS AND REASONS

This Bill is introduced in pursuance ofarticle 114 (1) of the Constitution of India,
read with article 116 thereof, to provide for the appropriation from and out of the
Consolidated Fund of India, of the moneys required to meet the expenditure charged
an the Consolidated Fund and the grants made in advance by the Lok Sabha in
respect of the estimated expenditure ofthe Central Government, excluding Railways,
fora part of the financial year 200 5-06.

P, CHIDAMBARAM.

PRESIDENT'S RECOMMENDATION UNDER ARTICLE 117 OF THE
CONSTITUTION OF INDIA

[Copy of letter No. 2(3)-B(D)/2005, dated the 14th March, 2005 from
Shri P. Chidambaram, Minister of Finance to the Secretary-General, Lok Sabha]

The President, having been informed of the subject matter of the proposed
Appropriation (Vote on Account) Bill, 2005 to provide for the withdrawal of certain
summs from and out of the Consolidated Fund of India for the services of a part of the
financial year 2005-2006, recommends the introduction and consideration of the Bill in
Lok Sabha under article 117(1) and (3) of the Constitution of India read with article
116(2) thereof.




LOK SABHA

A
BILL

to provide for the withdrawal of certain sums from and out of the Consolidated Fund of
India for the services of a part of the financial year 200506,

(Shri P. Chidambaram, Minister of Finance)

MGIPMRND—508415—1 5-3-2005.
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